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OFFICE OF THE LABOUR COMMISSIONER
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
5 — SHAM NATH MARG, DELHI — 110054.

Dated:-

F .No. 28/11/744 p&S/Lab/2022
o.28/11/144/P85/12/2022] 1 3y Wlo3]ro 2,

To
The Deputy Secretary(Question cell),

Delhi Legislative Assembly
Govt.of NCT of Delhi
old Sectt.,Delhi-110054

Subject: Regarding Vidhan Sabha Unstarred Question No0.190 raised by Hon’ble
MLA, Shri Vijender Gupta for 29-03-2022 .

Sir,
| am directed to forward herewith the reply (along with 100 photocopies) of
Vidhan Sabha Unstarred Question No.190 raised by Hon’ble MLA, Shri Vijender

Gupta for your ready reference.

Yours faithfully

B
(Renu Aggarwal)

Encl: as above Assistant Director(Plg)
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SANJEEV AHUJA

Commissioner (Labour)




